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12 NOON. 
WRITTEN  ANSWERS  TO   QUESTIONS 

Absorption of Employees of Former 
Princely Rulers 

*586. SHRI N. G. GORAY: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether it is a fact that the Central 
Government have urged upon all the State 
Governments to consider absorption in State 
Services the employees of former princely 
rulers; and 

(b) if so, the reaction of the State Gov-
ernments thereto? 

THE MINISTER OF HOME AFFAIRS 
(SHRI UMA SHANKAR DIKSH1T): (a) and 
(b) Since such persons were under private 
employment, Government could not guarantee 
any relief in this regard. However, State 
Governments had been addressed to consider 
sympathetically the applications of such of 
these employees as may be eligible and are 
found suitable for appointment in various 
Government Departments and Organizations.  

Promotion of industries  in  backward  
areas 

*593. SHRI M. K. MOHTA: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
AND SCIENCE AND TECHNOLOGY be 
pleased to state: 

(a) whether Government propose to create 
an Investment Trust for promotion of in-
dustries in the backward areas in various 
States; and 

(b) if so, the details thereof? 
THE MINISTER OF INDUSTRIAL DE-

VELOPMENT AND SCIENCE AND 
TECHNOLOGY      (SHRI      C.      SUBRA- 
MANIAM):   (a) No, Sir. 

(b) Does not arise. 

 Foreign investments in India during Fifth 
Five Year Plan period 

*594. SHRI J. P. YADAV: Will the 
Minister of PLANNING be pleased to state 
the amount of foreign investments likely to be 
made in India during the Fifth Five Year Plan 
period?] 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARIA): The private foreign capital inflow 
has been estimated at Rs. 84 crores in the draft 
Fifth Plan. As the payments are expected to be 
of the order of Rs. 170 crores, there is likely 
to be a net outflow of Rs. 86 crores during the 
Fifth P:ive Year Plan period.] 


